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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 2066-2067 OF 2009

NARENDER KUMAR Appel I ant (s)
VERSUS
STATE(N. C. T. OF DELHI) Respondent ( s)

(Wth office report )

Dat e: 21/05/2012 These Appeals were called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
[ VACATI ON BENCH]|
Ami cus M. A. Yakesh Anand, Adv.
M. Nnmt Mthur, Adv.
For Appellant(s) M. Atul Jha, Adv.
M . Dharnendra Kumar Sinha, Adv. (Not present)
For Respondent (s) Ms. Rekha Pandey, Adv.

Ms. Gargi Khanna, Adv.
Ms Anil Katiyar, Adv. (Not present)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

W have heard M. A Yakesh Anand, |earned am cus and
Ms. Rekha Pandey, |earned counsel for the respondent-State
and perused the record.

O ders reserved.

(Parveen Kr. Chaw a) (MS. Negi)
Court Master Court Master



